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O.A. No. 609/92 

CP No.85/95 	 Dated: 27.11.95 

Mr. C M Jha, counsel for the applicant. 

Issue notice to the respondents on CP 

No.85/95 returnable on 18.1.1996 calling 

U 0 n t ile  

(P.P.Srivastava) 	 (B.S. Hegde) 

Mernber(A) 	 Mernber(J) 


